STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2017 (AS ON 01.01.2013)

A

2. Present Post Held : DIRECTOR

1. Mame of Officer(in full) : Dr AMITAVA KRISHNA ADHIKARI

Z. Service To Which the Gfficer Eelongs : ccs

3. Present Office / Ministry Officer Belongs: CENTRAL FQOD LABORATORY, FOOD SAFETY AND STANDARDS

AUTHORITY OF INDIA, MINISTRY OF HEALTH AND FAMILY WELFARE, 3 XYD STREET, KOLKATA -700015
4. Present Pay : Pay — Rs 1,42,700/- (Level 13)
| Name of Disit, Name and detzil of Cost of construction / | Present Vahue® Ifnot in own name, | How acquived whether | Annnal Remarks
Sub-Division, Property Acquirement (and year state in whose by purchase, lease**, Income from
Taluk and Village Housing, Lands and when purchased) name held and mertgage, inheritance, the property
or City in which Cther Building including of land in his/her relationship | gift or otherwise with
the propeity is case of house and year to Govt. Servant date of acquisition &
situated (full when purchased name with detail of
location & postal ' person(s) from whom
address) acquired
| ] 2 3 4 5 6 7 8

SWAGATTYOTI OWNERSHIP FLAT - | COST OF FLAT-RS BY SELF NAME BY PURCHASE - ON PURCE-
APT. SWAGAT IYOTI 9,30,000/- Rs - 30,00,000/- AND BANK LOAN ASED
DB-47, SHASTRI | ppr, OWNERSHIP FLAT | (APPROX) OWNERSHIP OWNERSHIP FLAT BY
gigﬁi,ﬂ DB-47 SHASTRI YEAR OF ACQUISION — AUG NIL g&‘fﬁ
DESHBANDEL BAGAN, FLAT - PURCHASING - 2004 OWN STATE - _ | 2004; PURCHASED ALL
NAGAR 4A/B,PO-D B WEST BENGAL | FROM : M/S MINT INCOME
KOLEATA-59 NAGAR, KOLKATA CONSTRUCTION TAX
24 PRGS (V) — 700059 LTD ;GANESH AVE, RULES/T
WEST BENGAL WEST BENGAL KOLKATA-700001 DS

1)~ In case where it is

3} The declaration form is required to be filled in and submitted by every member of Class [ and Class Il services un
the ry tweive months, giving garticulars of all immovable property owned, acquired or inherited by him or held
ay other person dependent on Governrmant Servant,

4} The wording ‘No Ch
5) Al§ Officers are req

not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2} 7 Includes short term leases also,

Service and thereafter, at

interval of eve
by him on lease or mortgage, either in his own name or in the n
ange or No Addition or As in previous year may be
uested to fill the form in duplicate,
6) All columins shouid be filled up neatly in capital lefters.

ame of any member of his famiiy or in the name of a
avoided and all details ffiled up,

Signature: £l iRsin Koz d e, SR e
Name: AMITAVA KRISHNA ADHIKARY
Designation: DIRECTOR, CFL, KOLKATA

Dated: 16™ JANUARY 2018

der relevant provisions of Conduct Rules and the first



